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MINISTRY OF AGRICULTURE
(Department of Agriculture and Cooperation)
NOTIFICATION
New Dethi, the 6th February, 2006

_GSR SHE)M— In exercise of the powers conferred by sub-
ciause (i) of clause (e) of section 3 of the Insecticides Act, 1968 (46 of 1968),
the Central Government, after consultation with the Central Insecticides Board,
hereby includes the following substances in the Schedule to the said Act,
namely - -

"Pinoxaden 2, 2-dimethyl-propanoid acid 8-(2, 6-diethy! 4-methyl
phenyl)-9-axa-1, 2, 4, 5-tetrahvdre-0H-Pyrazoic (4,
2-d] [1, 4, 5] oxadiazepine-7-yl ester

Dinotefuran (RS)-1 -methyl-2-nitro-3-(tetrahydro-3-furylmethyl)
guanidine

Flubendiamide N1, 1-dimethyl-2(methy! sulfonyl) ethyl]-3-iodo-N-
{4-11, 2, 2, 2-tetrafluoro-I-trifluoromethyl)ethyl}-0-
tolyljphthalamide :

Triptericium of wilferdii Glycosides having Triptolide, Tripdiolide and

Hook GTW - Plant extact  Tripterolide

Lepimectin (E-237) Mixture of (10E, 14E, 16E, 222)-(IR, 4S, 5'S, 6R,
6R, 8R, 12R, 13S, 20R, 21R, 24S8), -21, 24-
dihydroxy-5', 6' , 11, 13, 22-pentamethyl-12-[(22)-
2methoxyimino-2-phenylacetoxy]-5', €', 11, 13, 22-
pentamethyi-3, 7, 19-trioxatetracycio
(15.6.1.1*%.0°%] pentacosa-10, 14, 16, 22-
tetraene-8-spiro-2'-tetrahydro-pyran-2-one (E-241)
and (10E, 14E, 16E, 227)-(IR, 4S, 5'S, 6R, 6'R, 8R,
12R, 13S, 20R, 21R, 24S), -f-ethyl-21, 24-
dihydroxy-12-[(2Z)-2 methoxyimino-2-
phenylacetoxy}-5', 11, 13, 22-tetramethyl-3, 7, 19-
trioxatetracyclo [15.6.1.1*°.0°°%] pentacosa-10, 14,
16, 22-tetraene-6-spiro-2'-tetrahydro-pyran-2-one
(E-909) in the ratio of <20 to >80

Ethiprole (+)-5-amino-1-(2, 6-dichloro-alpha, . alpha, alpha,
trifluoro-p-tolyl}-4-ethyl-sulfinyl pyrazole-3-
carbonitrile

Mycothecirem Verrucaria -

Tetraconazole (RS)-2-(2, 4-dichlorophenyl)-3-(1H, 1, 2-4-triazole-I-

yl) propyl 1, 1, 2, 2-tetrafluoroethyl ether
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Hydramethylnon 5, 5-dimethyl-perhydro pyrimidin-2-one-4-
trifluoromethyl =  a-(4-trifluoromethyl  styryl}
cinnamyliderehydrazone

Bitterbarkomycin (Plant extract of Apocynum veneium) 1a, 2a,
diacetoxyl-8A, 15 dissobutyl acyloxy!-9a-benzyloxy-
4A: BA dihydroxy-A-dihydrolignaloefuran

Benalaxyl-M Methyl-N{Phenylacety!)-N-(2, 6-xylyl-D-alaninate
Sulfuryl Fluoride -

Thifensulfuron-methy! - 3-(4-methoxy-6-methyl-1, 3, 5-triazin-2-yl
carbamoyisuifamoyi) = ihiophen-Z-carboxyiic acid

Nicosulfuron 2-(4, 6, -dimethoxy pyrimidin-2-yl carbamoyl
sulfamoy!)-N, N-dimethyl = nicotinamide-(4, 6, -
dimethoxy pyrimidin-2-yl)-3-(3-dimethylcarbamoyl-2-
pyridyl = sulfonyl) urea

Potenone (2R, Ras, 12as)-1 2 B, B6a 12, 12a-hexahvdro-2-
isopropenyl-8, 9-dimethoxychromeno (3, 4-b} furo
[2, 3-h] chromen-6-one

Diflyufenican 2" 4-difluoro-2-(a, a, a-trifluoro-m-tolyloxy)
nicotinanilide

Photorhabdus juminescences
akhurustii Strain K- --

Serratia marcescens GPS 5
(Bacteria) -

Squamocin ~ Seed extract of Plant 'Annona squamosa Linn'
(Custard apple)" ‘ :

[F.No. 19-4/2003-PP-1]

D26 GTht— 2~ | ASHISH BAHUGUNA, Jt. Secy.
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Note :- The following notifiéations were issued earliér to amend the SCHEDULE
to the Insecticides Act, 1968 ( 46 of 1968), and published in the Gazette of
india, Extraordinary, Part !, Section 3, Sub-section (i) vide number :-

1, G.S.R. 9(E), dated 9.1.1975,
2. G.S.R. 823(E), dated 28.9.1976,
3, G.S.R. 200(E), dated 29.3.1978,
4, G.S.R. 574(E), dated 6.10.1979,
5. G.S.R. 32(E), dated 12.2.1980,
6. G.S:R. 501(E), dated 17.7.1982,
7. G.S.R. 500(E), dated 18.6.1985,
8. G.S.R. 839(E), dated 14.11.1985,
g. G.S.R. 31(E), dated 15.1.1987,
10. G.S.R. 511(E), dated 22.5.1987,
11. G.S.R. 577(E), dated 26.8.1993,
12, G.S.R. 730(E), dated 30.10.1995,
13, G.S.R. 10(E), dated 3.1.1996,
14..  G.S.R. 538(E), dated 21.11.1996,
15. . G.S.R. 621(E), dated 27.10.1997,
186. G.S.R. 224(E), dated 26.3.1999,
17, G.5.R. 872(F), daied 28.5.1588,
18, G.S R 8BB(F) dated 15 11 2000
19. G.S.R. 69(E), dated 5.2.2001,

20. G.S.R. 181(E), dated 13.3.2001,
21, G.S.R. 291(E), dated 19.4.2002,
22, G.S.R. 772(E), dated 18.11.2002,
23, G.S.R. 523(E), dated 3.7.2003,
24. G.S.R. 378(F), dated 24.6.2004,
25. G.S.R. 744(E), dated 16.11.2004
26. G.S.R. 198(E), dated 31.3.2005, and
27. G.S.R. 651(E), dated 31.10.2005.
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